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ACT No. IT or 1871.

L]
Passep BY THE GovErNOR GENERAL OF InpDIa 1¥ COUNCIL.

( Received the assent of the Governor General on the 13¢
January 1871).

An Act to extend the Prisons’ Act, 1870, to Coorg.

Preamble. FOR the purpose of extending the Prisons’ Act,
1870, to Coorg; It is hereby enacted as fol-
lows :—

Extension to 1, The said Act shall extend to the territories
‘%’}‘g‘,@fffm" under the administration of the Chief Commmissioner
1870. of Coorg, but subject to the following modifications

(that is to say) :—

(a). The preamble and sections one and six shall
be construed as if, after the words ¢ Central Provmces,
the word ¢ Coorg’ were inserted.

(8). Section one shall be construed as if, for the
Words and figures ¢ Deeember, 1870,” the words and
figures ¢ February, 1871’ were substituted.




